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LOK SABHA
.Wedrtesday, April 24, 1968] Vaisakha 4, 1890
(Saka)

The Lok Sabha met at Eleven of the Clock.
(Mr. Speaker in the Chair)
ORAL AMNSWERS TO QUESTIONS

Report of the Tcam of High Level Officials
on the Situation in Eastern Frontier Areas

+

*1409. SHRI HEM BARUA :

SHRI SWELL :

SHRI BHOGENDRA JHA :

SHRI PREM CHAND
VERMA :

SHRI K. P. SINGH DEO :

SHRI SHRI CHAND GOEL :

SHRI RAM GOPAL
SHALWALE :

SHR1 Y. 8. KUSHWAH :

SHRI! SHIV KUMAR
SHASTRI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the broad features of the report of
the team of high officials of the Govern-
ment of India which recently visited Assam,
Nagaland and Manipur to examine the situa-
tion which is of an explosive nature in the
eastern frontier ; and

(b) the action taken thereon ?

~ THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
and (b). I have nothing to add (o the
statement made on the floor of the House
by the Prime Minister on April 1, 1968.
Hoa. Members should feel assured that the
situation in Assam, Nagaland and Manipur
is constantly enzaging the ;z;qqtion of the
(jovernment,
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SHRI HEM BARUA : Is it not a fact
that this team of high officials, that had
visited these . areas, has said in its report
that the Naga hostiles are utilising the peace
resulting out of the so-called suspension of
operations agreement, in building up their
strength, in importing arms and ammuni-
tions and in building up a parallel govern-
ment in Nagaland—there are two govern-
ments in Nagaland mow ? If this team
of Government officials has pinpointed these
facts, may I know what steps Government
have taken or propose to take to stabilise
peace in Nagaland which is a result of the so
called suspension of operations agreement ?
The complaint, according to the report of
these high officials, is that the Government
of India has done nothing to utilise the
period of peace to win over the Naga hos-
tiles whereas the Naga hostiles are utilising
the period of peace to build up their arse-
nal of strength.

SHRI SURENDRA PALSINGH : As
regards the recommendations of this team,
it is not possible for me to disclose as to
what recommendations were made by the
expert team which went there. But it is
not true to say that we are not interested
in peace and stability in Nagaland. The
Nagaland Government is competent enough
to look after the affairs over there and
whatever help they need from us, we al-
ways give them. We are making every
effort possible to bring about peaceful and
stable conditions in Nagaland.

SHRI HEM BARUA : He has not
replied to my question. My question was
specific. The team of high Government of
India officials visiting these areas had sug-
gested that whereas the Naga hostiles had
utilised the period of peace for building up
their arsenal of strength, neither the
Government of India nor the local govern-
ment of Nagaland has done anything to
win over the Naga hostiles and to stabilise
peace. This is a part of the report. If it
is not confidential, I bave disclosed it. |
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just wanted to know as to what steps
Government of India have taken to do
that,

-MR. SPEAKER : _The question, first
of all, is whether they accept that the re-
port contains that and, if so, what steps
they have taken.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : We do not fully accept it.
It is true—this matter has been discussed
here before. and I have told the House on
former occasions— that there is a small
group there, an extreme wing of the hostlies
which has got certain arms from outside
and so on and, naturally, it is a matter of
great concern ; but, at the same time, I do
not think that it is true to say that they have
extended their influence in Nagaland in
that way. Even in the newspaper reports,
which are available, we see some of the
divisions which are coming up.

SHRI HEM BARUA : My second
question is: (a) Is it not a fact that
China, which is now deeply involved in
the rebellious activities of Naga and Mizo
hostiles, has manufactured, issued and dis-
tributed on a large scale fake Indian cur-
rency notes ; (b) is it not a fact that the
Deputy Commander-in-Chief of the Naga
Federal Army has issued a secret circular
to his followers not to stage the movement
before the middle of June because they are
going to stage a large-scale attack on the
Government of India after the middle of
June with arms and ammunitions procured
from China and Pakistan ; and (c) is it not.
a fact that the Mizo National Front by a
resolution has allowed Chinese troops to
be stationed in the Mizo Hills District of
Assam for a period of three years in order
to aid and step up their revolution against
the Government of India ; If all these are
facts, may | know initially what is the re-
sction of the Government to these facts
and what steps Government have taken or
propose to take to meet this revolution in
its embryonic stage ?

SHRIMATI INDIRA GANDHI : We
have not received any reports about forged
gurrency notes. With regard to arms, |
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have already said that some group has been
getting arms.

SHRI SAMAR GUHA : There isa
calling-attention notice.

SHRIMATI INDIRA GANDHI: I
would only like to repeat that we are
aware of what contacts they have with
China and we take a very grave view of it.
All we can do to counteract it is to streng-
then, on the one hand, the Nagaland
Government to extend its authority and to
make it stronger and; on the other, our
own security forces. These steps are be-
ing taken ; naturally, I am sure, the hon.
Member would not expect me to detail
those steps here.

MR. SPEAKER : Shri Swell.

SHRI HEM BARUA : She has re-
plied only to part (a) of the question. Part
(b) of the question was very specific, name-
ly, whether the Government know that the
Deputy Commander-in-Chief of the Naga
Federal Army has issued a secret circular to
his followers not to do anything before the
middle of June because after the middle of
June they propose to stage a large-scale
attack on' the Government of India. She
has not replied to this. Part (c) of the
question was whether Government are
aware of the fact that the MNF by a re-
solution has allowzd the Chinese troops to
be stationed in the Mizo Hills District for
three years. She has not replied to this
also.

MR. SPEAKER :
minutes for your supplementaries.
Swell.

SHRI SWELL : There is more in this
visit of the high officials to north eastern
India than the Government has given out.
In the first place, it was a highly dramatis-
ed visit. It took place during the session
of Parliament which usually does not hap-
pen. Secondly, it took place after the visit
of General Ne Win to India and after the
confabulations he had with the Prime
Minister. Writing about the situation in
Nagaland soon after the Hindustan Times
correspopdent had this to say which does
not corroborate with what the Government
Iras given out—he says :—

You are taking ten
Shri

“The second group™,
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that is, the second group of Naga hostiles
who had been to China,

“had little trouble in getting across
to China. Truck convoys were wait-
ing for them in northern Burma.

The open collusion with China and
the pattern of insurgency in Nagaland
must be viewed in the context of sub-
version in the contiguous region of
northern Burma.”

MR. SPEAKER : You can refer to it
in your speech. You need not read out
the whole article.

SHRI SWELL : You must accept, Sir,
that our duty in this House is to elicit as
much information as possible from the
Government for your benefit, for our bene-
fit, for the benefit of the House and for
the benefit of the country.

MR. SPEAKER :

You need not read
out the whole of it. .

SHRI SWELL: When the Govern-
“ment says that these things have not hap-
pened, I am trying to put certain things
and ask the Government whether thess
things are correct or not. It is a very short
thing and I will read it out. He says : —

“In the event of renewed hostilities,
direct Chinese aid would be available
near the Indo-Burmese border which,
because of the dense vegetation and
hilly terrain, is imposible to seal off.

For the underground, the four-year
peace due to the cease-fire which came
into effect in 1964 has been a period of
consolidation. - Their civil and military

. set-up functions more effectively and
extensively than that of the Nagaland
State Government whose control is
limited to Kohima, Mokokchung and
Dimapur towns.”

MR. SPEAKER ;
_ stop somewhere,

There must be some

SHRI SWELL : “State Ministers and
administrators pay regular levies put by
their underground cousins.”
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MR. SPEAKER : I will have to call
some other Member. :

SHRI SWELL : sentence
more. .

“To ensure the safety. of their rela-
tives in the villages they have also to
lend their jeeps and cars to the under-
ground functionaries who move freely
in and out of the towns.”

I would like to know whether the situa-
tion in Nagaland is as serious as this news-
paper reporter says and whether the Govern-
ment of India discussed the situation in
Nagaland and in the Burmese border with
Gen. Ne Win last time and whether the
visit of these officials to north eastern
India was in pursuance of the discussion
with Gen. Ne Win and to compare notes
and to find out what can be done in Naga-
land jointly with the Burmese Government.

Just one

SHRIMATI INDIRA GANDHI: 1
have, on a previous occasion, made a state-
ment on the talks with Gen. Ne Win. It
is not possible for me to what we had
talked about. As I saidffthen, we talked
about all matters which we considered to
be ot mutual interest. I assured the -House
on a previous occasion and I would like to
repeat here that this visit of the three
officials had nothing at all to do with Gen.
Ne - Win’s visit to India. People do go
from time to time. This Parliament session
is so long that you cannot expect the
Government business to stop. Because the
Parliament is sitting, it does not highlight
it any more than if the team had gone at
another time.

The hon. Member has read out a very
long article or something from the Hindus-
tan Times. | do not know, Sir, what you
expect me to say about it because that is
the person’s own assessment which does
not coincide with our assessment. One
thing that 1 would like to say is that we
have not denied the group of people as
having gone to China. We are aware of
it. We also, 1 think, 1 myself or the
Defence Minister or other Ministers, have
on occasions given more information about
that and about the arms which have been
found.

ot 98w awi ;. § gg ST e
g & mfemew ot aanr{
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3w wew I 7¢ &, AW A q@EAN 0

1 e Ry ay § fow ¥ amm
sk faar fadfeat v afefafem =t
QAFT AT TF |

SHRIMATI INDIRA GANDHI : 1
made a statement in the House on
this matter. 1 do not khow whether
you would like me to repeat it. Not
only were the names of officials given
but I made a statement on the whole thing.
1 can repeat it if you like from the state-
ment which 1 have made before. The team
consisted of the Secretaries of the Ministries
of Home and External Affairs and a Joint
Secretary in the Ministry of Defence.

ot vy e e ;AT st
¥ Y IR X ER G0 GO0
A srorfyy g€ o€ Y, I@ 9 AT Aar
¥ +77 & T o W@ §@ A AR
T auw 76 ey fF ¥ afwwe § A9
ot i ¥ NE Feren wg) wan |
g wfewf@l ¥ qeqav-ss 99w
yfedea & Ut free & avaew #, Y
faRelt geaia #7 e fde s
Fa1 Afq wgar #Y fawrfar € & ? o
e & wig freer Rl s w0 Y
W ot JareT gE o, § ST wrgar €
f& g9 &1 S AT 1w, Al
sfoR wit @ @a= R § &
faxples weag wfafer sg o @@ &,
I ¥ fae orefal s} aifea gomel
a1 wd R o i w
Qo 9 F SfqaeT ¥ v sgraar g ?
1A I7 & f5 amTrRee ¥ @
el § ot mes @ § Wk ¥
fanfagl 1w axwe ¥ favg we-
Y A @ A ag W § ?
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SHRIMATI INDIRA GANDHI : I
have already said that it will not be proper
to give details of the recommendations of

tbe study team. T frsell X o wET
F A, ¥ag wEaArd ¥ o o §)
army & agy ¥ qw &, Fur, Wy e
W[WIXNITE) ITH oF @@ s T
fretwr g1 Igi € 5 S7 @w
arsi B oF fefgre T w@r s =
N g8 cefafefea @i &1 s
waTer 73 °1 5 9 aF AR M afy-
qx # feafe st wnfa &1 8, @ @
T FAT FeA 1

st Tora fag g - et A
N AgER § o doF gE AN, fem ¥
Ry armr ot gafemT ¥ | g Mfer
TR WEIRE A 9T A F1 fw Awme
WA F 7= & A QO A 5w A w5
A F FaRdy v 3w e & =59 ;)
AT 9 @ G99 & ? 39T I F g AN
e A gg Q¥ f5 Anmeee 18
s ¥ feqem ¥ g @ e W
7g & o @ A9 9 afees
gfaa Y @A ? R war A
F €T T AVE YIS FA T AR A
78R qifegE A aEee § yads
N, & T T GAES B AT T ATy
JUH AN HR W A g F fay
auie g ey e ?

sftwalt s et : e @A A
wq ¥gf W syre fzqr, s@ @wg ar
F1§ aree W w1 A ow A A
IF AR I T, O I T F q9 T@
¥ fase & mr 941 | AfFT wow A q14-
A FT R e, ¥mw ST F
ar 4E a1 AfF g @ Afer §
aifre gu 1 wei X ag e femr aat
g7 fF aegud o RS ¥ gl a%g
Ve Wifed 1 Sw & W Al wEW
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o § o Ay gfe a A aw
TH o1 ARG R ¥ A Ay
gfaare arad, Y 99 & W 4 g fe 3
I TR A o R

ot aya oy g ;S
RERAT F1 IA AU § | &7 qg o q@r
2 fF o i o affas WY sy
T § g@is A 0, a1 v 99 F
STHAT FAFHT JTHT |

ofwelt xfra il - o ow g
fere = &1 w5 A i &Ry,
AT T d T T F |

= fw gw et - i o e
g9, 99 § aml fY AR ¥ 3y WA
faar war fF @7 @ TFRX FT S a9
ag) fear & fe gw A o wiffe &
giaam 4t A | gEd A AER A
MY Fgr Irar & fs IEA g T
fiam 1 & @ ST WEAT E BF W AR
# areafawar 71  ?

sitweht gheq ate : Qe ¥ o
AR, FIRAIFTIaRA RGN

=N T Mo wend g g
¥q o @, afFT Suw wwT g fear
T

SHRI RANGA : We are aware of the
fact that we have to deal with Naga
population of 4 to S lakhs and }v'ﬂzo
population of 2 to 3 lakhs of people in a
very difficult terrain. Our defence forces
have been stationed there and they haYe
been dealing with it in a very heroic
manner with great sacrifices. What we
want to be assured abeut is that we should
aot be rtunming the risk of emcouraging
these peeple. 1 womld like 1o .know
whether Government are aware of it that
we may be encouraging these people much
more by so much of the publicity that we
are having in press and also ip the House
througb this and various other means. I

VAISAKHA 4, 1850 (S4K4)
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want to know what steps Government
would like to take in order to take the
press as well as the leaders of different
sections of this House into their confidence
and give them whatever facts they could
possibly give to them and seek their
cooperation also without our having to
ventilate all these things, right and wrong,
essential and all sorts of things, in this
House. May I know whether Govern-
ment would give a categorical assurance
bere, and then from time to time also, what
effective steps they are taking in order to
keep the situation under control difficult
though it continues to be.

SHRIMATI INDIRA GANDHI : |
entirely agree with the hon. Member’s
approach. 1 do think that a great deal of
publicitv does encourage certain elements
there. They get not only publicity here
but because of what is said here, they get
intormational publicity also. 1 think, wq
should try to stop such publicity. 1 wouhi
very much welcome a meeting with the
leaders of the Opposition and seniof
Members from our own Party to discusg
matters with them. Obviously, we can...

SHRI RANGA : And the press.

SHRIMATI INDIRA GANDHI :
Separately, the press. 1 think, the press
has been approached in this matter. Earlier
on, 1 have spoken with some of Members
of the Opposition. I very much welcome
further meetings.

SHRIMATI SUSHILA ROHATGI :
Has the Government’s attention been drawn
to a report of the Indian Express dated
22nd  April in which the leader of the
Underground Nagas has denied the state-
ment of the leader of the peace observers
team saving that it is “totally incorrect,
false and mischevous™. The statement says:

“The cease-fire agreement terms say
that we shall refrain from importing
arms during the cease-fire period. There
is no clause in the agreement that the
“Federal Governmenmt” shall not seek
help frcm abioad.”

I wculd Hke 10 kncw frem the Prime
Minister if there is ny such clause fn the
agracpent which pichibits them from
impoitirg ary aims ficm cuisice ; if there
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is, how is it that the people are acting in
contravention of that, and if there is no
such clause, would the Government think
of incorporating one?

SHRIMATI INDIRA GANDHI: To
the best of my knowledge, there is such a
clause in the agreement and there are, as I
said earlier, a small number of people who
are going against this suspension of opera-
tions.

st fax AW YA G AR A
oift wgr fr mifgear sfger feafa ax
Frgr &1 T 81 T w9y 6 At
feafy aga § waw § a9 g &
ad &1 3t oT S R wifeer
frsfmPAF A ) afw &
oF g7 § @fw aw Fgy W1 WE
R gfF TR wH am ¥
RIS w7 | aEdRt Y g Ay
A g, guHr g g fFwd F AN
3 qrfreart ST Y gaT$ g AR-
doe ¥ oaX &1 & wrgar § fF s A
WH AR A §g aqF [ TR qG 70
A E @ T Ag TR AR § wEEd
FO4 & far qa g ?

m:ﬁmm:mmaﬂ
qar s IHS & |

St waT W g ;T W @R
TR AN ?

st gy et AR O FEEY
g gfoar ad) Mg T 1 W e R

q wgr ... (W) .

MR. SPEAKER : She says that she
will enquire if he gives her the information
whatever information he has... (Interruptions)
He means helicopters ?

SHRI KANWAR LALGUPTA: It
may be helicopters or it may be aeroplanes.
They are of Chinese amd Pakistanis...
(Interruptions)
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SHRI BAL RAJ MADHOK :. Whether

they are Chinese or Pakistanis... (Interrup-
tions)

MR. SPEAKER : Both are foreigners,
whether they are Chinese or Pakistanis.
But there are no aerodromes there. The
planes cannot land.

THE MINISTER OF DEFENCE (SHR1
SWARAN SINGH) : May I say categori-
cally that it is absolutely incorrect that
any helicopter or any aircraft of any other
country has landed ,in that area ..

it WA WA IR ¢ FIR FHEQ
ey, grfad &< ¥ fod qaR €

MR. SPEAKER : Order, order.

¥ g e T g,
I H AT 1y get w fgarn
TR § | TR TR FEN |

MR. SPEAKER :

I am myself going
to say... (Interruptions;

= WA WIS R Gg A ARG

MR. SPEAKER : If they have landed,
it is a danger both for the Government
and for the Opposition, for everybody. As
regards enquiry everybody will be impartial
He says that, according to his information,
nothing has been done...(Interruptions)

Nt ¥AX AW TR TS AT,
gt 2 &, SN AR @A )

MR. SPEAKER : If Mr. Gupta has
got any information, what I am saying is
that naturally this is a matter which the
Ministry will be very anxious to look into
and see that a serious thing like this would
not happen.

ft wew fagd awRd : Tow
AT, o FAT A YT A AT @
&, ag aga TR TR § | ST FeAr
e frfm afma sw @ & &
TG F T & TE AEETT F W 9%
IR AT AW ST | T T 9L WA
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woft ¥ 77 foan fF 9% w4 @, a2
qar At | afe gRem W FEd €
fe o o 2......(sEw).LL

e AW T gEH qA A
St g & =t gRam wA W O W
3

&t wzw fagt o ;WK ag
FEram F R aEera O T W E
TR ¥ qar amaw  ag a@ % § 1 afeT
fa qar Y ww wex § fF YT A
g 7g Sfaw w0

MR. SPEAKER : This is according
to the information that he has today. But
it does not mean that he will not enquire
into it. After the Prime Minister has
said, ‘Give me the information; I will look
into it’, that is final.

st <ff @ W9 TEE §N F2
gaTEd, § v ¥ fod $% @ f @
& | semer WART, WY TEFY AT FAOL |

SHRI SWARAN SINGH: I would
like to say this very clearly that the Army
is present in Nagaland at various places.
All the places where helicopter or any of
the aircraft could land, are very much
under our control ; they have to be under
our control. It is a very serious thing that
he is saying that our air-spaee has been
violated and that our Air Force and Army
do not know. “This is a very serious charge
and 1 strongly repudiate that. It s
amazing that, being a responsible Member,
he should make that statement on the
floor of the House. If this information
had come to him, if any man has reported
to him, his first duty should have been to
tell me that this is what he has heard, but
he has never done any such thing. So, to
say this here is something which cannot be
accepted. This is unnecessarily raising an
atmosphere of tension or atmosphere of.
scare which should not be countenanced at
all. It is my duty to contradict it with all
the emphasis at my command,

f wae wW YA AR WA,
¥R % i w4 T
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MR. SPEAKER : What the Minister
says is that it is a serious matter and he
wishes that you had told him earlier. This
is what he says. Even assuming that there.
is a small percentage of truth, it is a matter
which should not be highlighted on the
floor of the House. He wishes that you
had told him earlier, so that he could look
into it... ... (Interruptions)

SHRI KANWAR LAL GUPTA : They
do not take action against rebel Nagas.

MR. SPEAKER : If there is some-
thing like that, it is a serious matter, not
for Government alone.

Wt wo Ao forart : urgw  fafrex
qTET ¥ T WA FT SUL W g 9w
fie R 3 W1 T AR qifeee &
gray @A, @ 57 9 farare fear s,
IgAF-cAFT A AT F AT & e
fagr srem | wfe & 97 ¥ FgAT ATEAT
g dlg-ondie & a7 9T Wi A
faar fear & fF agi @ Sfr v ¥ o
AX 1 FATIZ q9 qEY e Fwa o
A gfgarl § AR ¥ g@eAr waw-
AfFmr 2fF ga ¥ avr ooy
afaa F fm A @ o F9 e
wka & ga} feet ¥ N agi 59 & 9
fragEamsT N AY P
Fr@d @A A ARgE owE T
ot -Fq7 Je§ a3 N A gwr av e
I AN BT AW TRG AN FT A AT
fagars 7 of, ¥ AT AR A AW T
qr g ?

st gfiqey. i} ;W weey,
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Raogerdfe st T qo e A
W FQE

Before I arswer this question, I would
like to protest about the allegation made
by the hon. Member, Shri Kanwar Lal
Gupta, against the Defence Minister and
myself. It is very wrong to say that we
know of such things happening and vyet,
we are doing nothing...({nferruptions) |
would appeal to all hon. members that, if
they get any information like this, which
concerns the national interest, they should
come to the Minister concermed ; they
should immediately go to the concerned
person or to me to let us know, so that we
can look into it.

=t WaT T TR © ATAT GG AN
& Toa A o €

t v fagd IO oo
#Rew, & 5 w1 fadw F@n § & v
N FFNY AT FT AT A, A T AT T
Tz @% | 9§ TR # fawerd g fe
TE...(=Taam)

SHRI SHEO NARAIN: It was his
primary duty to inform the Prime Ministr,
They want to get cheap popularity here.

MR. SPEAKER : Order, order.

What the Prime Minister has said is
that it is not that you have no right.
Every member has got the right to take it
on the floor of the House. She says, it is
a serious matter, it is not a Party thing or
any such thing. She only says, “Could
you not inform us so that we can inquire
into it and give you the information and
save the situation if there is something
seriously wrong”.

SHRI NATH PAl: Throw some light
en it. You in your judgment silenced Mr.
Kanwar Lal Gupta from proceeding with
the matter, and we accepted that. But the
Prime Minister has now resurrected the
matter which you had already asked us to
close. 1 am glad about it...(Interruptions)

Both the Prime Minister and her
collcague said that we shopld not havg

APRIL 24, 1968

Orol Answars 2620
tried to highlight it on the floor of the
House. You, Sir, have opined that it
being a serious matter, we ought to have
written to her. 1 do not kmow under
what procedure we have to write.

MR. SPEAKER : After all, we are
all interested in the nation ultimately.

SHRI NATH PAI: Does it mean that
we are to raise only trivial matters here
and raise the serious matters privately with
them ?

MR, SPEAKER : The rules permit
hon. Members to take them up here.
There are absolutely no two opinions about
it.

SHRI NATH PAI : We refuse to
communicate to them. We shall raise
everything which is in the interests of the
country only on the floor of the House.

MR. SPEAKER : Next question.

SHRI R. D. BHANDARE : I alsa
want to seek some guidance from you. In
the interests of the country, if any
information comes to the knowledge of a
Member, is it not his duty to inform the
hon. Ministers ?...

SHRI NATH PAI: We do not trust
these Ministers. We shall not communi-
cate to them, but shall raise it in the House.

SHRI R. D. BHANDARE : I certainly
agree that he has got the right to raise it.
There is no doubt that it is the right of a
Member to raise it. 1 do not dispute that
right. But at the same time, in the interests
of the security, integrity and sovereignty
of the country it is the duty of every
Member to inform the Ministers of it.

TR Gy AT T

*1411. st e fag wed o
mw!htram-ﬁ a7 L f :
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